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Written Answers PAUSA 8. 

In phase II, land and other 
assets such as god owns etc. 
(not required for port work.) 
should be handed over to 
C("ntral Railway. 

(iii) The Staff and Officers work-
in~ at variou~ stations of 
B.,mbay Port Trus~ Railway 
outsiM Dock Boundary Wall 
area may be given an option 
either to join Central Rail-
way or to continue with 
Bombay port Trmt. 

II. Bombay Porl Trust Railway 
system within Dock Boundary 
Wall : 

Tn completely close down 
Railway system within Dock 
area and m(Jve by Road all 
gO)(t~ for Import or Export 
to and from Railway loading 
points outside the Dock Area. 

(c) The report of the Comtmitee 
;~ under examination by Bombay 
Port Tru;t. 

Asustallt draftslDaU ia the 
scale of B,s. 330-560. 

5503. SHRI SYED MASUDAL 
HOSSAIN: Will the Minister 
of RAILWAYS be pleased 
to state : 

(a) the total nwnber <'f Asi~tant 
Draftsmen/Estimators/Desirn As~is
tants working in scale of Rs. 330-
::/JO (Rs.) over Indian Railways ; 

(b) how many of such .. taff have 
completed 10 y~ars,. 15 years and 
20 years 01 servIce m tht' grade; 
and 

(c) how many ha.ve reached th~: 
maximum ofRs. 560 III the grade. 
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TIlE DEPUTY MINISTER IN 

TIlE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) to (c). In-
formation is being collected and will 
be laid on the Table of the Sabha. 

Vacaades of clraftamea etc. iD 
S.E. raUway 

5504. SHRI SYED MAS UDAL 
HOSSAIN : Will the Minister 
of RAILWAYS be pleased 
tc' state : 

(a) whether there ale vacancies 
of Draftlmen, Estimators and Tra-
cersin Civil EngineeringDepartment 
of South Eastern Railwa y ; 

(b) if so, how many vacancies of 
such categories are available divi. 
sion-wise including headquarters 
and from which date ; 

(c) whether any requisition has 
beenpTaced on the Railway Service 
Commission, Calcutta for selecting 
condidates for such categorie'l ; 

(d) if so, when such requisition 
wai placed on the Railway Service 
Commission and whether the Rail-
wa y Service Commission ha ve issued 
any employment notice inviting 
application for such categories; 

(e) ifso, when such employment 
notices were issued and in which 
newspapers such notices had been 
published and on which da tes ; 
and 

(f) if not, the reasons thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLlKARJUN) : (a) Yes. 




